HIGH COURT OF CHHATTISGARH: BILASPUR

ORDER

348 /Confdl./2025 Bilaspur, dated the 29 April. 2025

I1-2-3/2002 (Pt. IV)

No.

In the light of the recommendation no. 44.16(i) made by the Second
National Judicial Pay Commission (S.N.J.P.C.) regarding enhancement of the percentage
of the posts of District (Selection Grade) from 25% to 35%, w.e.f. 01.01.2020 and
accepted by Hon’ble Supreme Court vide its judgment dated 19.05.2023 passed in W.P.
(C.) No. 643/2015 (All India Judges Association Vs. Union of India & Ors) and appropriate
amendments made to the Chhattisgarh Higher Judicial Service (Recruitment and
Conditions of Service) Rules, 2006 by the State Government vide notification dated
08.09.2023 and 27.06.2024, the date of grant of District Judge (Selection Grade) of the
following eligible Judicial Officers as mentioned in Column No. (2) of the table below, is
hereby, revised by applying the criteria fixed for grant of such Scale and these Judicial
Officers, are now, appointed to the category of District Judge (Selection Grade) from a

revised date as mentioned in Column No. (4) of the table below :-

jad

TABLE
8. Name of Judicial Officer Date of | Revised Date of
No. appointment to | appointment to
the category of | the category of
District Judge | District Judge
(Selection (Selection
Grade) Grade)
(1) (2) (3) (4)
1. | Shri Shailesh Kumar Tiwari 09.02.2021 01.01.2020
2. | Ku. Saroj Nand Das 09.02.2021 01.01.2020
3. | Shri Santosh Kumar Aditya 09.02.2021 01.01.2020
4. | Shri Sanjeev Kumar Tamak 09.02.2021 01.01.2020
5. | Shri Khilawan Ram Rigri 09.02.2021 01.01.2020
6. | Ku. Sanghratna Bhatpahari 09.02.2021 01.01.2020
7. | Shri Jaideep Garg 09.02.2021 01.01.2020
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No.

Name of Judicial Officer

Date of
appointment to
the category of

Revised Date of
appointment to
the category of

District Judge | District Judge
(Selection (Selection
Grade) Grade)
8. | Shri Thomas Ekka 09.02.2021 01.01.2020
9. | Shri Devendra Nath Bhagat 09.02.2021 01.01.2020
10.| Shri Santosh Kumar Tiwari 09.02.2021 01.01.2020
11.| Shri Shailesh Kumar Ketarap 09.02.2021 01.01.2020
12.| Shri Prafull Kumar Sonwani 09.02.2021 01.01.2020
13.| Shri Manvendra Singh 09.02.2021 01.01.2020
14.| Shri Rajbhan Singh 09.02.2021 01.01.2020
15.| Shri Mohan Prasad Gupta 09.02.2021 01.01.2020
16.| Shri Ramjivan Dewangan* 09.02.2021 01.01.2020
17.| Shri Omprakash Singh Chauhan 09.02.2021 01.01.2020
18.| Shri Neeraj Sharma 09.02.2021 01.01.2020
19.| Shri Gopal Krishna Neelam# 09.02.2021 01.01.2020
20.| Shri Liladhar Sarthi 09.02.2021 01.01.2020
21.| Shri Rajeev Kumar 09.02.2021 01.01.2020
22.| Shri Pravin Kumar Pradhan 09.02.2021 01.01.2020
23.| Shri Rishi Kumar Burman 09.02.2021 01.01.2020
24.| Ku. Sanghpushpa Bhatpahari 09.02.2021 01.01.2020
25.| Shri Suresh Joon 09.02.2021 01.01.2020
26.| Shri Vinod Kumar Dewangan 09.02.2021 01.01.2020
27.| Smt. Neelima Singh Baghel 09.02.2021 01.01.2020
28.| Smt. Geeta Neware 09.02.2021 01.01.2020
29.| Shri Dukhi Ram Dewangan 09.02.2021 01.01.2020
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S. Name of Judicial Officer Date of | Revised Date of
No. appointment to | appointment to

the category of | the category of
District  Judge | District Judge
(Selection (Selection
Grade) Grade)

30.| Shri Prabodh Toppo 09.02.2021 01.01.2020

31. Shri Srinarayan Singh* 09.02.2021 01.01.2020 |

32.| Smt. Prisilla Paul Horo 20.09.2022 01.01.2020 |

33.| Smt. Shubhra Pachouri 20.09.2022 01.01.2020

34.| Shri Sheikh Ashraf 20.09.2022 01.01.2020

35.| Shri Alok Kumar (Jr.) 20.09.2022 01.01.2020

36.| Ku. Ranju Rautrai 20.09.2022 01.01.2020

37.| Smt. Sangeeta Naveen Tiwari 20.09.2022 01.01.2020

38.] Smt. Leena Agrawal 20.09.2022 01.01.2020

39.| Shri Pankaj Kumar Jain 20.09.2022 01.01.2020

40.| Shri Pankaj Kumar Sinha 20.09.2022 01.01.2020

41.| Shri Harish Kumar Awasthi 20.09.2022 01.01.2020

42.) Smt. Shraddha Shukla Sharma 20.09.2022 01.01.2020

43.| Smt. Madhu Tiwari 20.09.2022 01.01.2020

44.| Smt. Garima Sharma 20.09.2022 01.01.2020

45.| Shri Yashvant Kumar Sarthi 20.09.2022 01.01.2020

46.| Shri Rajendra Kumar Verma 20.09.2022 01.01.2020

47.| Shri Sunil Kumar Jaiswal 20.09.2022 01.01.2020

48.| Smt. Vandana Deepak Dewangan 20.09.2022 01.01.2020

49.| Dr. Manoj Kumar Prajapati 20.09.2022 09.02.2021

50.| Shri Ajit Kumar Rajbhanu 20.09.2022 09.02.2021

51.| Shri Prashant Parashar 20.09.2022 09.02.2021
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No.

Name of Judicial Officer

Date of
appointment to
the category of

Revised Date of
appointment to
the category of

District Judge | District Judge
(Selection (Selection
Grade) Grade)
52.| Ku. Sunita Sahu 20.09.2022 09.02.2021
53.| Shri Yashwant Wasnikar 20.09.2022 09.02.2021
54.| Shri Arvind Kumar 20.09.2022 09.02.2021
55.| Smt. Kirti Lakra 20.09.2022 09.02.2021
56.| Shri Niranjan Lal Chauhan 20.09.2022 09.02.2021
57.| Shri Davender Kumar 20.09.2022 09.02.2021
58.| Smt. Usha Gendle 20.09.2022 09.02.2021
59.| Smt. Swarnlata Toppo 20.09.2022 09.02.2021
60.| Smt. Shobhna Koshta 20.09.2022 09.02.2021
61.| Shri Anand Ram Dhidhi 18.10.2023 09.02.2021
62.| Ms. Sunita Bara 18.10.2023 09.02.2021
63.| Shri Purushottam Singh Markam 18.10.2023 09.02.2021
64.| Shri Deepak Kumar Deshlhre 18.10.2023 09.02.2021
65.| Smt. Nidhi Sharma Tiwari 18.10.2023 09.02.2021
66.| Dr. Mamta Bhojwani 18.10.2023 09.02.2021
67.| Shri Vijay Kumar Minj 18.10.2023 09.02.2021
68.| Shri Vivek Kumar Tiwari (Sr.) 18.10.2023 20.09.2022
69.| Smt. Tajeshwari Devi Dewangan 18.10.2023 20.09.2022
70.| Shri Pankaj Sharma 18.10.2023 20.09.2022
71.| Shri Deepak Kumar Gupta 18.10.2023 20.09.2022
72.| Shri Sunil Kumar Nande 18.10.2023 20.09.2022
73.| Shri Manoj Kumar Singh Thakur 18.10.2023 20.09.2022
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S. Name of Judicial Officer Date of | Revised Date of
No. appointment to | appointment to
the category of | the category of
District Judge | District Judge
(Selection (Selection
Grade) Grade)
74.| Smt. Mamta Patel 18.10.2023 20.09.2022
75.| Shri Ajay Singh Rajput 18.10.2023 20.09.2022 |
76.| Smt. Heemanshu Jain 18.10.2023 20.09.2022
77.| Shri Anish Dubey 18.10.2023 20.09.2022
78.| Shri Shahabuddin Qureshi 18.10.2023 20.09.2022
79.| Shri Rakesh Kumar Verma 18.10.2023 20.09.2022
80.| Shri Vivek Kumar Tiwari (Jr.) 18.10.2023 20.09.2022
81.| Shri Ashish Pathak 18.10.2023 20.09.2022
82.| Shri Bhanu Pratap Singh Tyagi 18.10.2023 20.09.2022
83.] Smt. Neeru Singh 18.10.2023 20.09.2022
84.| Shri Atul Kumar Shrivastava 18.10.2023 20.09.2022
85.| Shri Lavakesh Pratap Singh Baghel 18.10.2023 20.09.2022
Note:- Although, Shri Anand Ram Dhidhi, Member of Higher Judicial Service (whose
name has been mentioned at Sl. No. 61 of the table above) has been found
eligible for revision of date of grant of District Judge (Selection Grade) w.e.f.
09.02.2021, however, in view of the fact that he was originally found suitable
for grant of District Judge (Selection Grade) scale w.e.f. 18.10.2023, his
seniority shall remain as it exists today i.e. below the name of Smt. Shobhna
Koshta and above the name of Ms. Sunita Bara.
Legend:- 1.) * denotes retired on attaining the age of superannuation.

2.) # denotes voluntarily retired from service.

BY ORDER OF THE HIGH COU&
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(K. VINOD KUJUR)
REGISTRAR GENERAL
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Copy forwarded to: -

1. Joint Registrar-cum-Principal Private Secretary to Hon’ble the Chief Justice, High Court
of Chhattisgarh, Bilaspur for information of his Lordship.

7. Private Secretary to Honble Shri Justice Sanjay K. Agrawal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

3. Private Secretary to Hon'ble Shri Justice Sanjay S. Agrawal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

4. Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

5. Private Secretary to Hon’ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,
Bilaspur for information of her Ladyship.

6. Private Secretary to Hon’ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

7. Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

8. Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

9. Private Secretary to Hon’ble Shri Justice Sachin Singh Rajput, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

10.Private Secretary to Hon’ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

11.Private Secretary to Hon’ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

12.Private Secretary to Honble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

13.Private Secretary to Hon’ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

14.Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

15.Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

16. Private Secretary to Hon’ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur for information of his Lordship.

17.Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur for
information.

18.All Registrars, High Court of Chhattisgarh, Bilaspur for information.

19.Principal Secretary, Government of Chhattisgarh, Law & Legislative Affairs
Department, Mahanadi Bhawan (Capital Complex), Mantralaya, New Raipur for
information.

20.Director, Chhattisgarh State Judicial Academy, High Court of Chhattisgarh, Bilaspur for
information.

21.

1) Shri Shailesh Kumar Tiwari, District and Additional Sessions Judge, Dhamtari,
2) Ku. Saroj Nand Das, Judge, Family Court, Baloda-Bazar,

3) Shri Santosh Kumar Aditya, Director, Chhattisgarh State Judicial Academy,
Bilaspur,

4) Shri Sanjeev Kumar Tamak, Judge, Family Court, Manendragarh,
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